BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN133V9 H, PUNE
MEMORANDUM OF APPLICATION
ORIGINAL APPLICATION NO.14/ 2023 wz

© Vanashakti a public trust and anothet ......... Applicants
V/8
Chiel Conservator of Forests, Thane and others. .. Respondents

REPORT FROM JOINT COMMITTEE SUBMITTED IN VIEW OF ORDER DATED 13.02.2023
OFET H S HONOURABLE TRIBUNAL

1. The allegations in original application filed under sections 14, 15 and 18(1) read wul
section 20 of the National Green Tribunal Act 2010 are in respect of unauthorised illegal
structures constructed by the Respondent no.5 Vajreshwari Shikshan Prasarak Mandal of
forest land, survey no.106 of village Ganeshpuri, Tal Bhiwandi, Dist Thane. This Hon’ble
Tribunal has pleased to pass order dated 13.02,2023 to call for a report on the matter in issue
in plesent application, from the Joint Commitiee com'pl'ismg one member each from ( i) The
_ Chief Conservator of Forests, Forest Department Thane (ii) The State Envnonmmt Impact

Assessment Author ity and (iii) The District Magistr ate Thane with directions to visit the site

and submit a i"actual and action taken report with regard to the violation, if any action taken

thereon, Wllhm one month. Th s Respondent is the Nodal Aoency for cuoxdmann and

log,lstlc suppon

2. The mcetmg_} of the Commlttec Members was arranged on 03.04. ’70 )3 for taking

,applopnate steps and action to be taken in this regard by issuing notices. However other two
me nbels were absent on fixed day of the meeting, Mcanwhlk,, a report has been ca]lcd for

{rom the Dcrputy Conservator of F orests, Thane Division. The. Deputy Conservator of Forests,
Thane Division, vide his letter No. Desk-1/20/Land/1969, dated 25.03.2023, has reported that
there is difference between actual location of Survey No. 106 & 107 and location shown in

the village map and the School construction is not in Survey No.106 but it is in buwuy,'

No.107(part). Therefc re o verify the facts, ]omt land survey / measurement through the land
survey department was necessary. A letier was issued accordingly to Deputy Supumluuiem
of Land Records, Bhiwandi vide letter dated 03.04.2023. The concerned authority had
informed to deposu the Iu,s for measurement of the iand and after following the procedure

the land will be measured. In the peculiar circumstances of case joint measurement of the
lands survey no.106 and 107 required to be done t]n‘mjgi’z thlﬁ; Land Survey Departi nent.
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and marked as Exhibit-A) . The officer of Land Record Department suggested to move
proposal for rectification of land record in1>r@00 show proper location of Survey No.106
and 107 invillage map of Ganeshpuri.

5. - The joint inspection was carried out by the members on 22.06.2023. For the joint site
visit the Chief Conservator of Forests (T) Thane and Sub Divisional Officer, Bhiwandi, on
behalf of District Magistrate, Thane (the member of State Environment Impact Assessment
Authority was absent ) were present. The Committee members visited the site in presence of
the forest officers of the area, surveyor of forest department and some villagers. It was found
in joint site visit that the School building and other structures of Vajreshwari Shikshan
Prasarak Mandal, Ganeshpuri, on the site are in Survey No. 107 (part) . A map prepared by
the officer/ Surveyor of the Office of Deputy Conservator of Forests, Thane Division, with
the help of Global Positioning System (' GPS) reading shows the location of the School
Structure in Survey No.107 (part). (Copy of map is annexed herewith and marked as
Exhibit- B).

6.  In the village map of Ganeshpuri, as per factual position and four boundaries are
wrongly marked. In fact area malked as “vaey No.105” is Survey No.106 and area

marked as “Survey No.106” is Survey No.107. As per record of rights i.e.7/12 extract, area
of Survey No.105 is only 0.04 Hect (4Gunt has).( Copy of 7/12 extract is annexed herewith
and malked as Exl11b1t~ C ) Alea of acmal Sm vey No 10’3 is not shown in 1hc vﬂlage map’.’ '

1. The 7/1’? thmcts of Sux vey No ()7/B admeasunng} 0. 44 Hect and bmvcy No 107/(;“]:
. admeasmmg 1.82 Ilect to atotal area of 2.26 Hect show the name of Vajreshwari Shikshan
~ Prasarak Mandal in ownership column ( Coples of 7/12 extracts are annexed herewith and
o ‘marked as Exhibit- D co]lccllvcly) It is clear from the Notification No.FLD 1765/98117-Y
 dated 21/07/1966 issued by Revenue and Forest Depaxtmem, Sachivalaya, 3ombay that
~ Survey No. 107 pt. Part 1 admcasuung 1 Acre 3.0 Gunthas and Survey No.107 pt. Part I
~admeasuring 4 Acre 20 Gu nthas tomlly admeasuring 5 acres 23.0 Gunth has was dlsfoxcstud' '
- ( Copy of 7/ 12 Nouf caﬂon S anncxed her: ewnh and mmked as Lxlnb it- 10 ) ' .

- 8 :  . It is lcm ﬁom above memmmd facts and 1(:(:01d that Um constr uuion / sh u’uuic of -
_ the School of Vajreshwari Shikshan Prasarak Mandal, Ganeshpun is in Survey No. 107 (])al{)'
( oldﬂSux*v’ey No 88 (pcu t)) of v1llage Ganeshpuu whmh has been disfoxested

Submxued wuh 1especi 101 kind pelma Hon *ble Tribunal.

- f
( K.Prade ,p‘lw)w»‘fw

~»ub Divisional Ofhcer, Chief Conservator of Forests
Bhi : i - (1) Thane

ssment Authority




BEFORE THE HON’BLE NA1]'%IJAL GREEN T.RIBUNAL
WESTERN BENCH, PUNE
MEMORANDUM OF APPLICATION
ORIGINAL APPLICATION NO.14/2023 wz

Vanashakti a public trust and another ......... Applicants
‘ V/S
‘Chief Conservator of Forests, Thane and otliers... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.

. I Vinod Charandas DIere,"age_4()w___years, Range Forest Officer, Bhiwandi (Addl.
Charge) do hereby state on solemn afﬁrmation =

1 l say ﬂlat 1 have perused the copy o( thu Original Application and other relevant

1ecmds of the above said matter and 1 am aware of the 1dClS of the case based on oﬁlce .

' 'iecoxd 1 crave ]eavu of this Hon’ ble Tribunal to further add or amend the affidavit and or file

~ additional affidavit, if so 1ound necessaly 1 qay that I am authoused to ille this affidavit On’,

behalf of 1he Rcspondents No. 1.

2. l respwtiuily submit that, in the plu;em matter this Hon’ble Tribunal has pleascd to

pass order dated 13.02. 2023 calling for a ICpOlt on the matter in issue from the the Joint
- Committee compmmg one member each from ( i) The Chief Conservator of Forests, Forest

‘ ,'Dcpanment Thane (11) The State Environment Impact Asqef;smem Authority and (iil) The
_ District Magistrate Thane ~with directions to visit the site and submit a faclual and action
-~ taken report wuh regard to the violation, if cmy actlon 1aken the]eon o

3.0 1 xespectfully submn 111a1 in view oi the above order of U]iS Hon’ble Tribunal a
separate report 1cgva1dmg factual position of the site wmumd has been submitted
concluding that alleged construction/structure of the School of Vajlcsh\\?all Shikshan Prasarak
~ Mandal, Ganeshpuri is in Survey No.107 (part) (old Survey No.88 (part)) of vill age Ganeshpuri which
~ has been disforested and not in Sur vc,y No.106. The report of ( ‘ominittee may kindly be t mu,d asa
part of this reply.




VERIFIl?l%)N

I Vinod Charandas Dhurve, age 40years, Range Forest Officer, Bhiwandi (Addl. -Charge)
on the behalf of Respondent no.1 do hereby solemnly state that the contents are true to my
“best of knowledge and derived from official record and 1 have not suppressed any material
fact.

This Day of July 202

Identified by me

Presenting Officer hiwandi

NGT Pune
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